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<9l / ORDER

This appeal by the assessee is directed against the order
passed by the CIT(A)-3, Pune on 18-04-2019 in relation to the

assessment year 2015-16.

2.  Before us, the assessee has filed a letter dated 20-10-2020
seeking withdrawal of the appeal. The relevant contents of such

letter reads as under :

“2. I have opted for VSV Scheme 2020 under the Vivad Se Vishwas
Act, 2020. It is respectfully submitted to your honour that, the
provisions of the said Act, mandates withdrawals of appeal pending
on opting for the VSV Scheme, and the appellant has to submit the
proof of withdrawal of appeal as an attachment to Form No.4
prescribed under the said Act.
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3. I herewith withdraw the appeal pending with your honour, in
contemplation of the VSV Scheme 2020.

4. Kindly consider this application as application to withdraw the
appeal pending before your honour from my side and acknowledge
the same and oblige.”

3. The 1d. DR did not raise any objection to the withdrawal of
the appeal filed by the assessee. As such, the assessee 1s permitted

to withdraw the appeal.

4.  In the result, the appeal is dismissed as ‘withdrawn’.

Order pronounced in the Open Court on 08" December,

2020.
Sd/- Sd/-
(PARTHA SARATHI CHAUDHURY) (R.S.SYAL)
JUDICIAL MEMBER VICE PRESIDENT

T Pune; f37% Dated : 08" December, 2020
HATeT

areer Ff gt s@fa/Copy of the Order is forwarded to:

ST / The Appellant;

et / The Respondent;

The CIT(A)-3, Pune

The Pr.CIT-2, Pune

fqyrita ufafAfd, smae sidteita sifdidmRor, ot
“U” /DR ‘A’, ITAT, Pune

6. TS WIsd / Guard file

Al

SMRLATIATY BY ORDER,

/l True Copy //
Senior Private Secretary

3R JUTCH 3fUBROT qUI / ITAT, Pune



ITA No.783/PUN/2019

Chandrashekhar S. Lahurikar

Date
1. | Draft dictated on 08-12-2020 | Sr.PS
2. | Draft placed before author 08-12-2020 | Sr.PS
3. | Draft proposed & placed IM
before the second member
4. | Draft discussed/approved IM
by Second Member.
5. | Approved Draft comes to Sr.PS
the Sr.PS/PS
6. | Kept for pronouncement on Sr.PS
7. | Date of uploading order Sr.PS
8. | File sent to the Bench Clerk Sr.PS
9. | Date on which file goes to
the Head Clerk
10. | Date on which file goes to
the A.R.
11. | Date of dispatch of Order.




